FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SKGI CONSULTANCY PRIVATE

LIMITED (Formerly known as RAD CONSULTANCY PRIVATE LIMITED)

RELEVANT PARTICULARS
1. | Name of corporate debtor SKGI Consultancy Private Limited
(formerly known as RAD
Consultancy Private Limited)
2. | Date of incorporation of corporate debtor 24/08/2011
3. | Authority under which corporate debtor is | ROC- Delhi
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U74140DL2011PTC224038
Identification No. of corporate debtor
5. | Address of the registered office and principal | Regd. Address: Plot No- 108 Sainik
office (if any) of corporate debtor Enclave Sec- V, Mohan Garden, Uttam
Nagar, West Delhi, New Delhi, Delhi,
India, 110059.
Principal Office: Office No 5-G-25,
Gopala Tower Rajendra Place, Patel
Nagar (Central Delhi), Central Delhi,
New Delhi, 110008
6. | Insolvency commencement date in respect of | 12/06/2025
corporate debtor
7. | Estimated date of closure of insolvency | 09/12/2025 (being 180 days from the
resolution process Insolvency = Commencement Date
w.e.f. 12/06/2025)
8. | Name and registration number of the | Ranjan Chakraborti
insolvency professional acting as interim | IBBI/IPA-002/IP-N00541/2017-
resolution professional 2018/11618
9. | Address and e-mail of the interim resolution | Address:- 1/22, Second Floor, Asaf Ali
professional, as registered with the Board Road ,New Delhi, 110002
Correspondence Address:- 17/D522,
Konark, Vasundhara, = Ghaziabad
(NCR), U.P. 201012.
E-mail ID:- ranjanns@gmail.com
10. | Address and e-mail to be wused for | Adress:17/D522, Konark,
correspondence with the interim resolution | Vasundhara, Ghaziabad (NCR), U.P.
professional 201012.
E-mail: cirp.radcon@gmail.com
11. | Last date for submission of claims 26/06/2025
12. | Classes of creditors, if any, under clause (b) of | Not applicable as per information
sub-section (6A) of section 21, ascertained by | available with IRP till date
the interim resolution professional
13. | Names of Insolvency Professionals identified | Not applicable
to act as Authorised Representative of creditors
in a class (Three names for each class)
14. (a) Relevant Forms and Web link to download the claim form :
(b) Details of authorized representatives https://ibbi.gov.in/en/home/downloads
are available at: Physical Address: Not applicable as
per information available with IRP till
date

Notice is hereby given that the National Company Law Tribunal, New Delhi, Bench VI has ordered
the commencement of a corporate insolvency resolution process of the SKGI Consultancy
Private Limited (formerly known as RAD Consultancy Private Limited) on 12/06/2025.

The creditors of SKGI Consultancy Private Limited (formerly known as RAD Consultancy
Private Limited), are hereby called upon to submit their claims with proof on or before 26/06/2025
to the interim resolution professional at the address mentioned against entry No. 10.




The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Ranjan Chakraborti

wzInterim Resolution Professional

' SKGI Consultancy Private Limited

(formerly known as RAD Consultancy Private Limited)

IBBI Reg. No.:- IBBI/IPA-002/IP-N00541/2017-2018/11618
Process ID — cirp.radcon@gmail.com
Date: 15/06/2025
Place: New Delhi
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PUBLIC NOTICE

General Public is hereby informed
that my client Smt. Sheela Devi
W/o Shri. Munna Lal R/o- House
n0.200, Shahid Pyare Lal Colony,

] VTC, Shahibabad, Ghaziabad-
[C] pnb pun]qb national bank SAMB, DELHI, 4th Floor, 7, Bhikhaji Cama Place, 20ions, ha sdowned g
...the name you can BANK upon! H s, . aged about 26 years from all my
{A GOVERNMENT OF INDIA UHﬂERTAHIHG] ‘F P NEW DEI hl '11 UUGE, E'maﬂ Id ] Zsaaqg@pnb.cu. I" movable and immovable property
due to his bad conduct and
misbehaviour. He shall be solely
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES responsible for all his actions,
" - . Anyone dealing with him shall do
E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule B (B) of the Security Interest (Enforcement) Rules, 2002 soat their own risk and cost.
Motice iz heretny given tothe public ingenaral and in particular to te Barrower (5] and Guarantor (3) that the below describad immovable property mortgaged charged to the Sacurad Craditor, the constructiveipiwsicall symbolic possession of which has been taken by the Authorsed Officer of the Banks Securad Creditor, Mahendra Gupta (Advocate)
will ba sold on “As 1s where |s", "As iz what 18", and *Whatever there is” on the dale asmenfioned in the able herain below, for recovery of its duas due to the Banky Secured Craditor from the rezpective borower (5] and quarantor (3], The reserve price and the eamest money dapositwill be ag manfionad in the table
balow againstthe respeciive rlies ; SprE
b il SCHEDULE OF SALE OF THE SECURED ASSETS 49 e B o
Name of the Branch: (Al Bate. of Damang Wolice A ke el Details of the T T i P WZ-2A,
SAMB, DELHI s “'lﬂﬂﬂ}ﬂf EARF‘H‘E sl "f!F" 2002 Date | Time | encumbrances | w208, TEAT WhAE, 02, T
¢ Description of the Immovable _(B) Outstanding Amount as on_ of known \ar, o T At Rew TR
H';' Mame of Account: Properties Mortgaged | (C} Possession date /s 13{4) of {B) EMD E-Auction | to the secured \EEiinms ¥ ool gEg
' reen Infra Limi Y SARFAESI Act, 2002 creditors 7.5 e
st iven Ciem) bt - Owner's Name [mn::rtgagurs of pl’ﬂpEl’tﬂIEE}} {D} Nature of Possession {C) Bid Increase e ;;’% b qi'wa'““
Name & Address(es) of the Borrower | Guarantor: (Symbolic | Physical | Canstructive) Rt E R R B
(e forll B 3o Wit ww
1 | 1.M's Swadesh Green Infra Ll'n':ite-c.l o ‘ oy .1.'A" tnat plot of land baing tha In:luﬂ_rial Plot NE-.‘r‘-195,_EI|}::h‘1' in tha layout planﬁu:nf Maraina A) 04.01.2025 1. A)222.00 LAKHS 30.07.2025 l_,-r;:ﬁ = & fom 98 =y foiER
Regd. & Eurﬁ Offics: - € 201, Naraina Incustrial Area, Phass |, New Delhi 110026 Also At- ?_mn::r.-m - Y- | Ware Housing Scheme, Loha Mandi, Dethi admeasuring 167 sq.yards or 139.83 sq.mtin| ) Rs,44,78,18,027.70 + Further Bl 22.20 LAKHS From Not Known (BT | o e § 9w Gt
1495, Lu_ha h.._a-'-du. Naraina Im:lusL_fgl ﬁ.re;. Delhl Also At- Indusirial Plot No. |12, DLF indusirial | name of Sh. Ravi Gupta, Smt. Shalini Gupta & M/s Instinct Infra and Power Limited with interest & other charges less 11:00 AM to to Bank o i o w8 e
Estate No.1 Village hewia, Maharajpur, Fandabad Boundaries as-Morth-Plot No. 196, East-Service Road, South-Plot No.194, Wesl-Road as per recovery C) 25,000/- 04:00 PM DE'E"IE“'.'I‘E“&,'?%"’”&?;E
2. Ravi Gupta (Director & Guarantor) Resi, Address - 8-13, Guimohar Park, Diethi- 110049, sale deed. : - nrl. No. QI§73/2022
Industrial Plot No. Y-185, Naraina Ware Housing Scheme, Loha Mandi, Delhi L) 27.03.2025
3. Meena Gupta {Guarantor) Resi. Address - B-13, Guimohar Park, Delhi - 110043 Also At- C 201, | 2. All that plot of land being the Industrial Plat No.201 in Block C in layout plan of Naraina D) Symbalic {All Three) 2. A)1385.00 LAKHS
Maraina Indusinal Area, Phase |, New Delhi 110028 Also At- Industrial Plot No. |-12, DLF Industrial | Industrial Area Phase |, Delhl measuring 601 5q.yards in name of Smi. Shalini Gupta & Smt B) 138.50 LAKHS m‘.; it Ugad Sngh Rio H. 1o 02 1354
Estate na. 1, Village hMewla, Maharaipur, Fardabad Meena Gupta with boundanes as: North-Service Road, East-Plot No.200, South-Road, 150,000/ St 1 te e ot o e YiEh P Ehshes
4. Salil Gupta (Director & Guarantor) Resi, Address - B-13, Gulmohar Park, Delhi— 110049 West-Plot No. 202 as ner sale deed pEaR R Y ]
5. Shalini Gupta (Guarantor) Resl. Address - B-13, Gulmohar Park, Dalhi - 110048. Also At- Industrial ™ _ . o ” : T it Il ok e G
Plot Ma. ¥-195, Maraina Ware Housing Scheme. Loha Mandi C 201, Naraina Industrial Area, Phase |, | 3.Indusirial Plot bearing No, |-12, OLF Industnai Estate No.1, Village Mewla Maharajpur, 3. A)496.00 LAKHS Setm Heaugng Fowrn Ll sgarmt sy Propery s
New Dalhi 110028, Tehsil & Dist Fardabad measunng 800 sq. yards in name of Smt. Meena Gupta with S AT LAKHE 1 005 { Ay Do W, FASERI 208, i
6. Mis Instinct Infra and Power Limited (Corporate Guarantor) Regd. & Corp. Office - C 201, Naraina | boundaries as: North-Piot No. 29, East-Plot Ne. U11, South-Road, West-Plo! No. 113 as per 145 S 3 R Pt e oo T
Industrial Area, Phase |, New Delhi-110028 Also At- Industrial Plot No, Y-195, Maraina Ware Housing | Sale dead, C) 25,000- it K o i b
S L S o o e ot
Flsisdior Kefsal B ATH LAl 2e a0 010 00E n
BRIEF TERMS AND CONDITIONS OF E-AUCTION SALE: The sale shall be subject to the Terms & Conditions prescribed in the Security Interast (Enforcement) Rules 2002 and ko the following further conditions. 1. The auction sa%e will be “online through e-auction” portal https:/baanknet.com, 2. Platform gl R ot e L e
(https:/ibaanknet.com] for e-Auction will be provided by e Auction service provider Mfs PSB Alliance Pvi. Ltd, having its Registerad office at Unit 1, 3rd Floor, VICS Commercial Tower, Near Wadala Truck Terminal, Wadala East Mumbsi-400037 (Helpdesk Number +81 8291220220, The intending Bidders! Purchasers ik Sy sl pppbierimeylig
ara required to paricipata in the e-Auction procéss al e-Auction Senice Provider's wabsite hitps:/ibaanknet.com Thes Seneoe Providerwill also pravida anline demanstration’ training on e-Auction on the partal, 3. The Sala Notica containeng the General Terms and Conditions of Sale is available | pubSshed in the fallowing -Ll= il x_'“_‘jﬁ;ﬂizf_j_- “231:-:”:; s '-":
websiles’wab page portal, (1) hitps:ibaanknet.com (2) www.pnbindia.in, 4. Payment of sale consideration by the successhul bidder o the bank will be subsect to TDS under Section 134- 1A of Incoma Tax Act 1961 and TDS s to ba pald by the successful bidder onky at the time of deposit of remaining 75 5 of the bid racatia, 1% F,.._.._.-.m,.:a: by “‘"{ﬂ
amount/ full deposit of BID amount., 5. The properies are being sobd on “AS IS WHERE IS BASIS" and "AS 15 WHAT |3 BASIS" and "WHATEVER THERE 15 BASIS™ ., . Tha parliculars of Secured Aszels specifiedin the Schedule herein above stated fo the best of the infermation of the Authorized Officer, buf the -:fm'i_":'-;f?; EF'T'.'.EI ,3?“ e LJ:'L:'.«;;}I?:s
Autharized Officer shall not be answerable for any error, misstatement or omissicn in this proclamation... 7. Nofice under Section 13(8) of the SARFAES! Act, and with Rule 8(5) of the Security Interest {Enforcement) Rules, 2002 has been issued in all the above cases B, For detailed term and conditions of the sale, please . e Thi
refer hitps:/ibaanknet.com & www.pnbindia.in oy il b il i Ao et
STATUTORY SALE NOTICE UNDER RULE 8(6) OF THE SARFAESI ACT, 2002 s kce, g wiven, § shad b presmc 12k 1
Date: 13.06.2025, Place : New Delhi PAWAN SINGH YADAV, MOB.: 8595816855, AUTHORIZED OFFICER, PUNJAE NATIONAL BANK ek ey i
A G-TR ?.?1:11':11{':“ ':ZT."E:'E
Mo -173:‘1.'-':-1"-'. -$1L|.'-'.i1'l':l':l.':|| | sy

&
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Classifieds FORM A

PUBLIC ANNOUNCEMENT

[Under Reguiation & of the Insalvency and Bankruptsy Board of India

{Insolvency Resolurtion Procass for Corporate Persons) Regulatons, 2016]
PERSONAL . . .
- . FOR THE ATTENTION OF THE CREDITORS OF SKGI CONSULTANCY PRIVATE
FROM ANYTHING TO EVERYTHING. I, Rajiya Tyagi W/o Pyar Mohd R/o LIMITED [Formerly known as RAD CONSULTANGY PRIVATE LIMITED)

33, Jamma Masjid, Gospur, RELEWVANT PARTICULARS

ing

Baghpat, UP have changed my 1 ol e daditiod SKGI Consult Private Limited (f |
name to Rajiya. 0070973272-1 | PR known as RAD Consultancy Private Limited)
CLASSIFIED AD DEPOT (CAD) | = g s
I,PpljzﬁtlsPnohoansvl}quSaé‘ivr\ﬁ(;ceD/gaDegt 1| Authansy under which Coporate Debtor 5 | ROC-Dalhi
- g uj I r wart, incomorated § registerad
Book classified ads at your nearest Express residing at E-52, TY-3 Ministry Of 4, | Corporate Iﬁen*.n:- No [ Limited Ligbiity | U74140DL2011PTC 224038
? i iFi External-Affairs Housing-Complex identification No. of comorete debior
G rou p S authorlsed CIaSSIerd Ad Depots Fifth-F'OOf', P|Ot'NO.1 Sec-Z,Dwarka g ,'._.:131.&5?.;;[ iha :.-E”&::?:mtl r..'lmr;wrj 4y F[,Egﬂ_lj,dmﬁ'__ﬂt{ !n,-.;..lﬁs Celnik EI.-"-_La.‘-E
New Delhi-110075,have changed LR L T st ey ﬁw En:ﬂ,“rﬁ.":,r‘fd':,j,;: I-‘}'F‘.‘:,Ty i
my name to Preeti Poonam for all- Pringipal Dffice: Offics No.5-6.26, Gonala Tawer
EAS T purpose. 0040794932-4 E:uﬁn:lr;u Flr-.-::'r:‘;al-ﬁa::?l Nugarl:l:-;'!%nlml Dt
eniral Dedhi, Kaw Deli, 11000
PATPARGANJ : CHAVI ADVERTISERS, Ph.: 9899701024, ! I Iggmnr:?: ;%?ﬁgé{ﬁéMOhd i If:ﬁ':f;lf;ﬁg;glﬁ-ig:r-'r:l;gi-ﬂf-lt n 120612025
- 110006,Have changed my name to FEIOAIVON Process Commencemanl Date wel 12062005]
N I CAT I O N 5 P h - 9 8 1 0 0 2 9 74 7 5 4 2 4 2 1 2 34 5 2 2 O 1 7 2 1 0 5 Mohd Samran. g 00{10794905-8 ! Har:u ard f'-";IiI'.-i|r.=_II,i|_'.-l rurmbsar of ||-,-_;b Ranjan Chakraborti
s lven il “tire a5 IR
SHAKARPUR : PARICHAY ADVERTISING & MARKETING, =] e —— alensy pofessons acing 3 K| 1B311A-0021P-NOOS412017-201B/1618
! G | Ackireas and el of the nterim Addrass:- 1722, Second Floar, Asal Al Raad,
Ph.: 9350309890 , 22519890 , 22549890 M_?-nOharlal Sonba:rse R/0 D22A, . rEi:::iulj-:-'llprufaaan;al. ;alraga'.ersn:l Mew Dethi, 110002 3
Vijay Nagar, Ghaziabad have willh 1hse Baard Correspandence Address:- 170522, Konark,
W E ST changed my name to Ashish 'E‘asn.n::li'aara. Ghaz.a?h__al:l [I‘-é'I'q_,FL:. LR ~20%012
Jawaharlal Sonbarse. e A LA L
10;] Address and a-mail io e usad for Address: 170522, Konark, Vasundhara,
JANAKPURI : TRIMURTI ADVERTISERS, Ph.: 9810234206, @ 00709732941 i el bt 4.6t e D r S
25530307, KAROL BAGH (REG HARPU RA) : K R ADVERTIS- @ Iﬂﬁrﬁgzs/g:aﬂa&ﬁﬁg?; Z(&)l Re%:l-s& 11.] Lasl date for submission of clasms 2RAGI2025
r, Fandi » 2ay 12.| Classes of creditors, if any, under dause (51 of | Mot appécable as per infarmation avatable
ERS ; Ph.: 9810316618 . 9310316618 ; 41547697 . KARAM- Nangloi village, Paschim Vihar, 3u1|ﬂ5-,-|;|c:uﬁr-:t€ﬁ:-L?alcxi!:juuIzliﬁ.q;y.-:ﬁi:uj -_Lrl.- mn?ﬁ'p?ﬁ F::E PN
. . Delhi-110087 have changed my the intenim resolution professiens
PURA : GMJ ADVERTISING & MARKETING PVT. LTD., Ph.: i name to HARDIK BASWALA perma- T T ey ey T FeE——
' athonsed Heprasenlabve o cedilors in
9310333777, 9211333777, 9810883377, NEW MOTI c nently. 0040794913-1 el s
NAGAR : MITTAL ADVERTISING, Ph.: 25178183, o Rl Foumeond Wb irks dowroed e dimim
() Bletails of aulborized ropreserdalves : g o
9810538183, 9555945923, MOTI NAGAR : UMA ADVER- N BUSINESS ket Payical Addres: e g3 o
TI S E R S ; P h .- 93 1 2 2 72 1 4 9 ’ 8 8002 76797 ’ RAM ES H NAGAR - STOCKS_INVESTMENT last 5 yrs Mok "-:‘J55|'E'T‘Jh'!-'g-'-"i'.'l'lUIH:UII.'IT'IHEIJI‘EH':D'I'IJ':II'I!.'Lr-'.\ TriL'urﬂI..‘nltlm'l:ll?ﬁglunc::l' Wi I'“J.; :ri.'EgﬂlJ the
. o comnrmencemant of 2 comporals asobaency resulion process of e onsultancy Private
POSITIVE ADS, Ph.: 9891195327, 9310006777, 65418908, e T N [ e e R
artnership 1Lr for next 5 yrs. Tha craditars of SKG! Consultancy Private Limited {formerly known as RAD Consultanc
TI LAK NAGAR - S H IVA A DVE RT I S E R S . P h .- 98 9 1 46 1 543 5 = 9916671155 0050268396-1 Private Limited). ara henaby calad L_Em It Eumilllvairdl'i.msw :I'I proof on o balons 26008/2025 Ii:
. th mbanim resol ulaon prodesszional af the address mantonad againslaniny Mo, 10,
2 5 9 8 0 67 0 ’ 2 O 5 1 8 8 3 6 ; "I KAS P U R I - AA KA R A DVT M E D I A The financigd credfors hall submit their caims with proaf by ebacironic means only. All other credilors
. may sibimit tha dfaims with proafin parson, by posd or by alectnonic means.
P h - 9 8 1 04 O 1 3 5 2 ’ 9 0 1 5 9 O 7 8 7 3 ’ 9 2 6 8 7 9 6 1 3 3 A financial creditor belongng b & chass, &5 isted against e eniry Mo, 12, shall indicale its chiice of
| N guthenzed representative from amang e thres insaleency professionals Bstad against entry ke 13

io &zl as authorised represaniative of the class [spacify cass]n Form CA,
Submission of false or misleading proofs of claim shall attrast penalties,
Ranjan Chakraborl
interm Resalullon Prolessional
SHGI Consultancy Private Limited
(formerdy known 23 RAD Consultaney Private Limited)

CENTRAL

CHANDNI CHOWK : RAMNIWAS ADVERTISING & MARKET-
ING, Ph.: 9810145272, 23912577, 23928577, CONNAUGHT

PLACE : HARI OM ADVERTISING COMPANY Ph.: syt R b e e e i e
9811555181, 43751196 .
—— GRIHUM HOUSING FINANCE LIMITED APPENDIX IV (See Rule (1)

(Formerly known as Poonawalla Housing Finance Ltd.) : Registered Office:- Registered| POSSESSION NOTICE
______________ X Office: 6th Floor, B Building, Ganga Trueno, Lohegaon, Pune, Maharashtra 411014 (For Immovable Property)

Whereas, the undersigned being the Authorised Officer of Grihum Housing Finance Limited (formerly known as Poonawalla Housing Finance
Limited as the name Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously known
as Magma Housing Finance Limited and originally incorporated with name of GE Money Housing Finance Public Unlimited Company) herein after referred
as Secured Creditor of the above Corporate/ Register office under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 (hereinafter referred as the "said Act") and in exercise of the powers conferred under Section 13 (12) of the said Act read with Rule 3 of
the Security Interest (Enforcement) Rules 2002, issued a demand notice below dated calling upon the below Borrowers to repay the amount mentioned in
the notice within 60 days from the date of receipt of the said notice.The borrowers having failed to repay the amount, notice is hereby given to the borrow-
ers and the public in general that the undersigned has taken possession of the property described herein below in exercise of powers conferred on him/
her under Section 13 (4) of the said Act read with Rule 8 of the said rules of the Security Interest Enforcement Rules 20020n the this 10th Day of the June
of the Year 2025.. The borrowers in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the prop-
erty will be subject to the charge of secured Creditor the amount and interest thereon. The borrower's attention is invited to provisions of sub-section (8)
of section 13 of the Act, in respect of time available, to redeem the secured assets. Details of Property taken in possession are herein below.

Sr. Name of Possession | Date of statutory| Amount in Demand Notice (Rs.)

NORTH

TIS HAZARI COURT : SAI ADVERTISING, Ph.: 9811117748
KINGWAY CAMP : SHAGUN ADVERTISING, Ph.:
9818505505, 27458589, PATEL CHEST (OPP. MORRIS
NAGAR POLICE STATION) : MAHAN ADVERTISING & MAR-
KETING, Ph.: 9350304609, 7042590693, PITAMPURA
(PRASHANT VIHAR) : PAAVAN ADVERTISER Ph.:
9311564460, 9311288839, 47057929

(= AR E L]

Call

$ For All Advertisement Book

No.| Borrowers Description of Property taken Date | Demand Notice | | yan No. HF0399H20100379
S 0 U T H All that piece and parcel of freehold residential 2 flat LIG on Rs. 2526476/-
1. third floor (left side) and one on front side, 2nd on back side

(Rupees Twenty Five Lakh

ROHIT KUMAR, (with roof right), area measuring 83.6 sq. Mts., built-up on plot TwentySix Thousand Four

no. D-25, Ganaga Vihar, Loni, Ghaziabad, U.P. Particularly

CHATTARPUR : A & M MEDIA ADVERTISING, Ph.:

- KOMAL mentioned in sale deed executed. And boundaries of the plo 10/06/2025 | 08/10/2024 undred Seventy Six Only)
2811602901, 65181100, 26301008, KALKAJI @ ADWIN Eastt-plotdno.-D-|26(IjVI \?Vest- p|totdn/3.-g-b24, l?lorth-BOf:‘? VF\)/:dte |oayHablt(ej a: on 08/t1y012024 zong
ADVERTISING, Ph.: 9811111825, 41605556, 26462690, @lm' road, Soulr- oerplot, with interestl@1_5p.a.tillthe
MALVIYA NAGAR : POOJA ADVERTISING & MARKETING ’ STaca Bl g area- 52254 T S S — realization.

SERV'CE, Ph 9891 08-1 700, 24331 091 , 46568866, YUSUF Dated: 15-06-2025 Grihum Housing Finance Limited, (Formerly known as Poonawalla Housing Finance Limited)
SARAI : TANEJA ADVERTISEMENT & MARKETING Ph.:
9810843218, 26561814, 26510090

toirg Uoe e § “gmem’ Punjab & Sind Bank  DEMAND

|:1-IT~!'E!' I =T TE'EEFTI':I (A Sovl. of India Uindertaking )

- NCR____ o S 8 e ¢ s NOTICE
FARIDABAD (NEELAM FLYOVER) : AID TIME (INDIA) B. 0. :- Saunkh Adda, Dampier Nagar Mathura (Uttar Pradesh)-281001 Phone: 0565-2406006 E-Mail : M0571@psh.co.in
ADVE RTI S I N G , P h - 98-1 -1 -1 95834 , 01 29_241 2798 , 2434654 ] m?'-EEEEETUﬁ:‘E[?I'EIHDﬂEEE.ETIDH 13(2) OF SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY

- A notice is hereby given that the following borrower has defaulted in the repayment of credit faciliies abtained by them from the-bank and said facilities have
FAR I DABAD (N IT’ KA LYAN SI N G H c H OWK) - P U LS E lurmned MNP, ”“3.-' natice under seclion ‘Igi}_':l of the Securitizaton of 1Ir|3r'-ﬂi-§l| Aszels and Enforcament of E:-"Euglunly Interesl Act 2002 were ssued to tha
ADVERTI S IN G ; Ph.: 9 8 1 8 O V4 8 1 8 3 , 9 8 11 5 O 2 O 8 8 ) O 12 9 - borrower/guarantors on their last known address by thg reglg.tered post. HEI'.".I'-E."-."ﬂl’ the notice hal'-.:ﬁ been reEume:: unsaved & the authorzed officer has reasons to
beliave that the bormower / guarantors are avoeding the sarvice of notics as such they are heraby informed by way of pubdic notice about the sama
41 66498 5 FARI DABAD : S U RAJ ADVE RTI S I N G & MAR KET_ Mame of Egrrnwﬁr[g]j Dgscripﬁu“ of the Date of EHHFE'IEHEE Amount
ING, Ph.: 9810680954, 9953526681, GURGAON : SAMBOD- Guarantor(s) immovable Proporty NPA Sl Outstanding
. 1: M/s Kanha Enterprises Proprietor | The details of the property mortgaged are as under: - ODP A 05711300001429 R
HI MEDIA PVT. LTD., Ph.: 0124-4065447, 9711277174, T 00 A 871400142 .
991 06333 99 ’ G U RGAO N - AD I\/I E D IA ADVE RTI S I N G & P R ’ A Rio -I:--EE Kadamb Vihar Colony, | b :;;I'?;EIQEB: Punjab & Sind Bank_ Dampier Nagar, Mathura ::hhs :lnﬁ::h" Si;.ThtDua;Hnd
: r ¢ T ) ree Hundred MNinety Four
Ph.: 9873804580, NOIDA (SEC. 29) : RDX ADVERTISING, Town ship, Mathura, €. SumSacurad:Be. 22000000 + Rs. 4479000+ H. £1H000- : ?
- A d. Eate of interes 12.85% (Present) 9.25% & 8.25% & paisa Seventy Two only)
Ph.: 9899268321, 0120-4315917, NOIDA (SEC. 65) : SRI = S Pasmanie: Sh ey o e e plus applicable inferest e f
Sinah(Co-B Mort e, Datalls roperty mortgags esidential House Mo, - 01-05-2025, GECL Tarm Loar
SAI I\/I E D IA, P h - : 01 2 0_421 61 1 7 3 N 0 I DA (S Ec - 58) : JAI A H:;gc _[25& “;:;;nr:.l;ﬂrvlh':;r ﬂ;g;;:}l 25 Kadamb Vihat Cology Mauza Ronchi Bangar T Alc 0571 -'EDEIUDDEI'-IEF a EI:JI'I:
: ‘ J Cistt. Mathura 162 ir at C-25, Kadamb Wihar Colony -
LAKSHMI ADVERTISERS, Ph.: 9873807457, 9911911719 Town ship, Matbura Houz Ronch Songor Tras Dok Mg, oot [(@| & [t 20219950 (wo Lokn
. SN = | Sin X Wao DUSER ne
GHAZIABAD (HAPUR ROAD TIRAHA, NR GURUDWARA) : 3 Smt. Sapna Wio Sh. Narondra |  Dakimer W chi A Pal sy CEreal aseeT 0 (RS 5 [0 T eeand O
Singh (Guarantor) [ Detaiis of Titte Deed: The original sale deed was registened - = Fifty Onlyl a5 On 30-04-2025
TI R U PAT I BA LAJ I A DV E RT I S I N G & M A R K ET I N G ’ A, Rlo EWS: 893-94 Sudhama Puri at E_uh regisirar office, r.'.‘athu.ra I}."I.EI':I-‘I?-EI}':IEI at Bahi No - ko ™ |'_||=_|: a:JEE;IQ ﬁ:nlﬂr@ai and
Ph 981 8373200, 81 30640000, 01 20‘4561 000 Colony Maheli Road Mathura ;;Eggb%jﬂtl?auurdu-EFIJ'.UEE'-EalEﬂ Mo, 16305 Datid sacond BECL Term Loan Afc
Ale- 03T11300001429, g, Property Bounded as : East - House Mo, C-32 Shiv 03711200000850 a sum.of Re
E D U CATI 0 N ( IAS & P IVIT ACAD E IVI I E S) 05711200000641, Charan & CG-30 Permanad Msana. Wast - Coleny 30 F 267992.51/- (Rs. Two Lakhs
05711200000850 Foad, Morth - Houaes No, C-24 Anil Kumar Gupta, South - Sixty Seven Thousand Nine
FRIENDS PUBLICITY SERVICE 23287653, 23276901, 9212008155 riotse o, L-20 8.5, Cupla, Hundred Ninety Two & paise
’ ’ h. Present Sum Due : As on 30-40-2025 Rs. 3108304 .72 Fifty one Only) as on 30-04-
e . 057 115300009458, Rs, 262199 50 in 057 91200000541 and s ll" : |
For CAD enQU/rleS p/ease ContHCt - Rs. 2E7992 51 in 05711 200000850 2025, plus applicable interest
TR he above borrower'guaranions are advised o pay the amount mentioned in the nolice within B0 days from the dale of the publication of this notice failling which
R 0 H IT J 0 S H I 981 8505 947 ’ AB H I NA" G U PTA 991 0035 901 5;\" UE COP* further steps will be taken after the expiry of 80 days a5 per provisions of the Securitisation of financial Assets and enforcemeant of secunty interest act, 2002
For bookin gcC lassified ads , P lease contact 011-23702148 , A0 S Moreover tha borrower guarantors are hereby restrained from dealing with any of the above secured assets mentionad above in any manner whatsoever without
. . . . - i L. This s wilhoul prejudica to any nghls available to us undar the subjact act and for any otheriaw in force,
120- 1215, E-mail : delhi.classifi xpressindia.com o
0 0-665 5’ a de Classifieds@e press dia.co Date : 15.06.2025 PLACE : MATHURA Authorized Officer (PUNJAB & SIND BANK)
epaper.ﬁnanniaiexpress.cun‘. . New Delhi .. .
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